Vessel traffic monitoring system

*280.SHRI KANJIBHAI PATEL: Wil the Minister of SHIPPING be pleased to refer to the

answer to Unstarred Question No. 2151 given in Rajya Sabha on 8th December, 2009 and to state:

(a) whether Government is aware that the Vessel Traffic Monitoring System (VTMS) praject
has been unduly delayed keeping in view that the re-scheduled date for completion of the project is
31March, 2010; and

() if so, the details of the progress at each site of VTMS repeater stations and the total

expenditure incurred so far vis-a-vis the total cost of the project 7

THE MINISTER OF SHIPPING (SHRI G.K.VASAN): (&) and (B) Yes, Sir. The VTMS project
congists of 21 siteg viz. nine radar stations, six port manitoring stations, two Coast Guard stations,
ore Nawy station and three repeater stations. While work in respect of the repeater station at
Bhadreswar is complete, the =same ig yet to be completed at Harud and Vanku. However,
congtruction of 60m tower at six sites, namely Kandla, Mandvi, Navinal, Chhachhi, Jakhau and
Bhadreswar has been completed and are ready for ingtallation of eguipment. The eguipment has
reached the sites and action for partial operation of the system is in progress. The construction work
at Koteswar, Chudeswar, Okha, Sikka, Balachadi, Navalakhi and Rozy Bundar is partially complete.
The total cost of the project is Re.165 crore and an amount of Re.75.36 crore has been incurred so

far against the work arder of Rs. [17.42 crore.

WRITTEN ANSWERS TO UNSTARRED QUESTIONS
Partial use of Auto-Track-lll Radar at Delhi Airport

T1980. SHRI SATYAVRAT CHATURVEDI:
SHRIMOTILAL WORA:
Will the Minister of CIVIL AVIATION be pleased to state:

(a) whether it is a fact that due to friction between management and officers at Delhi Airpart
on 14 January, 2010, Auto-Track-1ll had been used partially and rumaours of fallure of radar was

spread;
() whether Government has got the matter investigated;
(c) ifso, the detalls therecf;
(d) the names of officials found responsible for this incident; and
(e} the steps being taken by Government to check such incidents in future?

THE MINISTER OF STATE OF THE MINISTRY OF CIVIL AVIATION (SHRI PRAFUL PATEL):
(a) Mo, Sir. The existing Air Traffic Automation system (Auto Track-11) at Delhi airport failed on

14.01.2010 for about 01 hour 45 minutes . During that period Air Traffic situation was controlled with

1 Onginal notice of the question was receved in Hindi.
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the help of auto track-lll system, which was on shadow mode of operations and Auto-track-lll

display were available for operations.

(b) to (d) While performing dowrlcading or adaptation data to rectify an unserviceable
comporent of the system, the entire Auto-track-Il system failed at 1745 IS8T on 14.01.2010.
Automation maintenance team was able to restore the system only after 1930 I1ST. Investigation in thig
matter iz being done by DGCA.

(e) Alrports Autharity of India (AAI) has been advised to:

(1) review the existing Software and Adaptation maintenance download procedure and re-run
several times to ensure the effectively and reliability; (i) introduce a standard and well defined
documented training program including refresher courses for the personnel working in DMS &
Automation Mainterance team and a rating/ certification programme for ATM and CNS personnel;
(i) keep at least an expert fram M/s. Raytheon In Delhi & Mumbai for assistance and Guidance to
handle the automation system; (iv) have a similar independent parallel automation back up system
with clifferent source of power supply to avcid such type of catastrophic faillure in future; (v) establish
a standard coordingtion procedure among Ratheon Company, DMS team and automation
maintenance team and to record a communication system amang them; () make available expert
level of pagsword with designated officers in DMS and automation maintenance team with sufficient
level of expertise; (Vi) put in place a procedure to cross check the actions made by such officers to
avaid error in executing actual command while downloading any new software; (vill) modify the
software to display automated warnings/alerts/reconfirm windows before system executes download
command; (%) update Auto Track system software/ adaptation dowrlcad tool to prevent
maintenance operator 1o gelect all sub system to download, & warming to be generated with an abort
opticn upon dang a download indicating that the action may affect the cperatioral system; (%)
duties and regponsibilities of CNS Group and DMS Group to be defined and both the groups to wark
in close coordination; (xi) ensure availability of trained manpower and carry out the safety

assessment of the system.
Landing of foreign aircraft without parmission

T1981. SHRI BHAGWATI SINGH:
SHRIBRIJ BHUSHAN TIWARI:
Wil the Minister of GIVIL AVIATION be pleased to state:

(&) whether it iz a fact that recently a foreign chartered aircraft had landed at the New Delhi
airport without taking any permission;

(b) if 8o, whether Government is farmulating any concrete and effective scheme to remave

the shortcomings in the security of the airports;

t Criginal notice of the question was received in Hindl.
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